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THE MINISTER OF COMMUNI-
CATIONS (DR. SHANKER DAYAL
SHARMA): (a) to (c). Number of
temporary employees working in
Dellu Telephone District as on 31-1-
74 15 less than 4000, They are al-
ready regular employees and  the
qQuestion of absorbing them or mak-
ing them regula, doeg not urice

Police firings in Gujarat

439. SHR P M. MEHTA- Wil the
Minister of HOME AFFAIRS he
pleased to state:

(a) whether there have becu jarge
number of police firings 1n the various
Parts of Gujarat during the monthg of
September and October, 1974;

(b) 1f <0, how ‘many times firings
took place and the numbe! of person,
died and injured as a pesult thereof;
and

(c) whether the law and orde: silu-
ation 1n that State have not improv-
ed after the imposition of President’s

THE DEPUTY MINISTER IN TIik
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and ()
Government have not 1eceived any
1eport of police firtngs in Gujaral
during the months of September and
October, 1974, Facts arc bewng as-
certained from the Stale Adminis-
tration and will be laild un the table
of the House.

(¢) Tviec law and ordey ~ituation 10
the State improveq vastly after thc
mmposition of the Fiesident’s TRule
and 1s now well under control

Use of energy derived from non-com-
mercial fuelg

1340. DR, XK. L. RAO: Will the M-
nister of ENERGY be pleased to state

(a) the steps being taken to esti-
mate correctly the energy used in the
enuntry and derived from non-com-
mercial fuels; and
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(b) the time by which the collection
of the said datg will be organised?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD), (a)
and (b). The Fuel Policy Committee
set up by the Government of India
have assessed the energy derived
ftom  non~conrmercial fuels. The
Committee have made some sug-
vestions which ate under conswdera-
tton ol the Government

Poor Power Supply from Nuelear
Power Station

1441, SHRI S. N. MISRA. Will the
Mmuster of ENERGY be pleased to
stute. !

(i) whether Government ,avc e-
ceived complainte about the poor
power supply from nuclear power sta-
tions i), India;

(b} if so, whether e nuctear power
sta‘ions a'y controlled by the Central
Government angd the transmission lines
ae administered by the State Elec-
tricity  Board therebv hampering the
disinibuting, of power to neighbouring
States; and

te) if  so, the action Government
propose to take in this regard?

THE DEPUTY MINISTER IN THE

MINISTRY OF ENERGY (PROF
SIDDHESHWAR PRASAD): (a)
to (¢)  The generation of electrncity

fiom the nuclear stations hag been
fairly satisfactory. Some difficulties
had arisen due fo marine pollution on
the 220 kV {ransmission lines, and
the 220 kV Swiichyard at Turapur. The
Swilchyard has since been taken
over hy the Atomic Power Autho-
nty  Moeasures ke hot line wash-
mg ete. ure bemg adopted to  ded!
with the probiem of marine poliu-
tion. During the Jast year, the p ih-
lems on this account have not 2+ #D





